FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF JIYA ECO-PRODUCTS LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Jiya Eco-Products Limited
2. | Date of incorporation of corporate debtor 27/12/2011
3. | Authority under which corporate debtor is | RoC- Ahmedabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | L01111GJ2011PLC068414
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered Office: Survey No. 202/2/1,
office (if any) of corporate debtor Navagam (G), Taluka-Vallabhipur
Bhavnagar, Gujarat-364313, India
Principal Office : F-11, Ruturaj Complex
Opp. A.V. School Ground Crecent Road
Bhavnagar, Gujarat-364001, India
6. | Insolvency commencement date in respectof | 24th April, 2023; date of the Hon’ble NCLT
corporate debtor order
09th May, 2023; date of uploading and
receipt of order by IRP
7. | Estimated date of closure of insolvency | 05t November, 2023 being 180th day from
resolution process Insolvency Commencement Date (Date of
receipt of order copy)
8. | Name and registration number of the | Name: Keyur Jagdishbhai Shah
insolvency professional acting as interim | Reg. No.: 1BBI/IPA-002/IP-N00244/2017-
resolution professional 2018/10729
9, Address and e-mail of the interim resolution | Email ID: cs.keyurshah@gmail.com ;
professional, as registered with the Board Address: 1007, Sun Avenue One,
Bhudarpura, Ayojannagar, Manekbaug,
Ahmadabad, Gujarat - 380015
10. | Address and e-mail to be wused for | EmaillD: cirp.jivaecoproducts@gmail.com;
correspondence with the interim resolution
professional Address: 1007, . Sun Avenue One,
Bhudarpura, Ayojannagar, Manekbaug,
Ahmadabad, Gujarat- 380015
11. | Lastdate for submission of claims 23rd May, 2023 (14 days from the receipt of
order copy)
12. | Classes of creditors, if any, under clause (b) | Not Applicable
of sub-section (6A) of section 21, ascertained
by the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and (a)Web link:

(b) Details of authorized representatives
are available at:

https://www.ibbi.gov.in/home/downloads
(b) Notapplicable




Notice is hereby given that the Hon’ble National Company Law Tribunal, Ahmedabad Bench has
ordered the commencement of a corporate insolvency resolution process of M/s Jiya Eco-
Products Limited on 24t April, 2023. (9% May, 2023; date of uploading and receipt of order by
IRP).

The creditors of M/s Jiya Eco-Products Limited, are hereby called upon to submit their claims with
proof on or before 23rd May, 2023 to the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorized representative from among the three insolvency professionals listed against entry

No.13 to actas authorized representative of the class in Form CA - Not Applicable.

Submission of false or misleading proofs of claim shall attract penalties.

(<) 5

IP Keyur Jagdishbhai Shah
Interim Resolution Professional of JIYA ECO-PRODUCTS LIMITED
IP Registration No: IBBI/IPA-002/IP-N00244./2017-18/10729
AFA NUMBER: AA2/10729/02/201123 /202348

AFA VALID UPTO 20/11/2023

Date: 10t May, 2023
Place: Ahmedabad
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PM Sharifsmoney laundering case whodied due toa cardiac arrest [ast year) Imran Khan

Imran Sent to 8-day Remand Amid Riots

AFP

ormer Pakistan prime
rin Khan was remanded
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Manipur Calm; Assam Rifles
Jawan Injured in Firing
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EXTRACT OF AUDITED CONSOLIDATED FINANCIAL RESULTS Tndis 491 020 2991 1980/ 81 (82 Fax 020 2951 1982
FOR THE QUARTER AND YEAR ENDED MARCH 31, 2023 Suarement of Standalone Financial Reeules for the quarver and year ended March 31, 2023
’ (BSE SME Segment Scrip Code : GARGI - $43709) (R s Lok
¥ in million)
oo Three Months Ended Year Ended
Toaz Enowd | Yedr Ended Particulars Far The For The Fae The Far The For The
(Aud (Auditedt) Quarver Ending | Quarter inding | Quarver Ending | Year Ended Vear Ended
Manch Drexember Mlasch Maiich March
- - i . - M, 2023 31,2022 3, 22 3, 2023 31,2022
avanue operations 164.054.8 T e
2) Nel Profit/{Lass) far Uhe period batore tax (befors sxceptionsl andfor Ta84.8| (137221} o s
axtracrdinary ltams)
3) Net ProfitLass) for the period before tax (afer sxceptonal andicr 25850 (850.0) 1648 (1T} Revemue From Operations 08,98 06921 469.98 186736 593.0%
wxtracrdinary itams)
) N pariod xceptional andior 359, 8, 1798 1300, 5,
) p.:r::::&-’;‘l:lmm SRR i e R 308 ey TProfis Befars Tax 18752 16096 119.14 634,19 Lig37
) Total Camprahansiva Incomel(Lass) far the paricd [eamprising 24670| (34427) 45008 (14.2216)
Prafitf{Loss) for tho pariod (afler tax) and Othar Comorehansive Profis Afier Tax 135.00 1755 38,66 46895 110,58
Incomei{l oss] {after tax]f
) Paid up equity share capital (Face valus ¥ 2/ esch) B10.0 000.0 9100 00,0
Uther Comprehensive Income,
7 her th d Balas Shi 123,736.0) 1206227 np h
), Chdeer oguty (o8 MarT I e M Snch Slock) il e netaf .13 0.17) a7 61 (047
) Eamings Per Share (of T 2/ each)
(Mot annualised for the quarters) Total Comprebemive
it Income [Comprising OF
Ao i i) i :?mbl Prafi Afier Tax & Chther 13488 11738 3849 6834 110,36
b Dilutad (in ¥) : 518 (11.40) am (3385} Camprehensive Incame
NOTES: Afver Tax)/
1. Key numbaers of Standalons Resulls ane as under:
€ in millien) SUE e Byt Shwdc
Capital (fv OF 210/- Each) 96280 962.80 100 6280 109
Particulars. 1Months| 3 Months
Ended Endad | Year Ended [Year Ended Total No. OFf Shares
40342023 [Weighted Average) 45,99,500.85 | 29,53.821.00 1800500 | 45,99,500.85 28,003.00
) [Audited)| [Auditad]) !;umph:]mq:yml i
a 1 Basic (i T) - i 254 ER ] $16.60 10.20 5470
Total Revanue from Operatans 283627 285518 M28883) MLMIET 2Dikuwted (in T) - Not biued 294 308 31660 120 9470
Prafai{loss) Before Tax 14134 36155 52714 {1,615.3)
ProffiLoss) Afler Tax 1,180.1 (356.8) 4.352.1|  (1,687.0} Mot
2, The above Results were reviesed by the Audit Commiltes and thereafler approved and tsken on record by the Board of Direclors ot 11The showe w wn exiract ol the detailed Audited Standabne financial el dos the quarser 2 yeat ended Mareh 31, 2008 iled with: the Sinek
their meeting held on May (5, 2023 Eachanges unides Regalition 33 of che SEB [Linisng, Obbgations sid Dsckeours Reyuismascsite) Regulaibuns, 301% The Gull brrm i e Ausbisrsl
3 The figures for e quarier ended March 31, 202 1, 2022 are th inrespec of Sasrulal aital o the queaater sl year snvded Manh 31, 2020w svadlable an tha Srock Exshanngs websiin iwwm brsindis com) and =
ihe full financial year and the unaudind published year to-date figures up 9 the frird quarter ended Decerber 31, 2022 and th Carapany's mabite {wm gurgilygop oot
Dacamber 31, 2021 raspactivaly. £3The abave residlis wers ieviewes] by ihe Awdiz Cormmiries and approned by the Buard of Direcnsc 31 dheir sespeciive mursings held o May 10 2623
4. The above i an exiract of the detailed format of tha and Ci Financial Resutts for the quarter and year ended SCampusy goe lisied on BSE SME pliomm o December 20 3001 Far and an bahalf of the Bassd uf iascrars of
March 31, 2023 fead with the Stock Exﬂhnmns unduor Rogulmon 33 aftha SEEHLMW Cbligations and Disclasure Requirements) PGS Gangl Fashion Jewsllary Limited (me.f 03.11.30221
2015 Tha f Financial R Stock Exchangn webaies, www basindia com and S
www, Egind. ampany’s lugin, com, s i
D - 10852003 DN 00636417
By order of tha Board o .
Fi in Limi . P ¢
e i 2 First Brand Store Franchise Opened at . b
Place : Mumtal b f Vashi, Sector 17 Y §
Date : May 09, 2023 DIN: 01724542 L
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